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INTRODUCTION

I, the Chairman, Estimates Committee, having been authorised by
the Committee to submit the Report on their behalf present this Forty-

second Report on the Ministry of Community Development (C.P.A.)
Part III.

2. In this report, the Committee have dealt with certain specific
subjects in connection with the Community Development programme,
such as, Agriculture, Irrigation. Reclamation & Soil Conservaiion,

Animal Husbandry, Education, Health & Sanitation and Social Educa-
tion.

3. The Committee wish to express their thanks to the Secretary
and other officers of the Ministry of Community Development (C.P.A.)
for placing before them the matcrial and information that they wanted
in connection with the examination of the estimates. They also wish
to thank the Director, Programme Evaluation Organisation, and other
officers of that Organisation for giving their evidence and making

valuable suggestions to the Committee.
BALVANTRAY G. MEHTA,

Chairman, Estimates Committee.
NEw DELHI;

The 14th December, 1956.



I. AGRICULTURE
A. Introductien

There is hardly any need to stress the importance of agriculture
in the national economy of India. According to the census of 1951,
out of a total population of 36.1 crores, 24.9 crores i.e., about 70%
mainly depend on agriculture for their livelihood. About 47% of
the total income of India is derived from agriculture. Out of the total
area of 615 million acres for which land utilization statistics are avail-
able, cultivated area is 324 million acres i.e., about 52% and the culti-
vable waste is 98 million acres i.e., about 16%. The rest is all under
forest or not available for cultivation. One of the most distressing facts
about Indian agriculture is the extremely low yield per acre. The
average yield per acre of almost all crops is lower in India than in any
other advanced country of the world. The other main defects are
the small areas of the farms, old methods of cultivation, lack of irriga-
tion and manure, use of inferior seeds and ancient implements, poor

cattle wealth and, last but not the least, the lack of credit facilities for
the tiller.

2. The Planning Commission realised the position that in any
scheme of planned economic development of the country, agriculture
reorganisation and reform held a position of basic importance and laid
down the following objectives to be pursued in the field of agriculture
and allied matters in the Community Project Areas:-Reclamation of
available virgin and waste land; provision of chemical fertilizers and
improved seeds; the promotion of fruit and vegetable cultivation;
improved marketing and credit facilities; provision of soil surveys and
prevention of soil erosion; encouragement of the use of natural and
compost manures and improvement of livestock—the principle empha-
sis here being on the establishment of key villages for breeding pedigree

stock and the provision of veterinary aid as well as artificial insemina-
tion centres.

3. Some development work in the field of agriculture was already
being done in the country for many years past, but it was not co-
ordinated into an integrated programme and was confined only to a
few areas for want of trained staff, money, equipment etc. The acute
shortage of food in the country during the World War Il and the
years following focussed attention on this problem and a ‘Grow More
Food Campaign’ was started. With the attainment of independence
and with the declared aim of establishing a Welfare State, the food
problem assumed special importance in the context of overall planning
to raise the standard of living. In the First Five Year Plan, therefore,
the Planning Commission gave a prominent place to the improvement

of Agriculture and allied matters in the Community Development
Programme.
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4. In the integrated programme of Community Development the:
central objective is to transform the social and economic life of the
villages by creating an urge in the rural people for a higher standard
of living. This means that the villager instead of remaining content
in leading a life of abject poverty should be inspired to live a better
life. That is, his diet should be more nutritious his clothing more
adequate, his housing more sanitary and commodious, and his children
should have an opportunity of being properly educated and looked after
in all respects. All this would mean more expenditure and so unless
the income of the villagers who mainly depend on agriculture is in-
creased and their enforced idleness is gainfully employed, the object of
changing their outlook will remain an empty dream.

B. Improved seeds

5. The Committee understand that one of the principal causes of
the existing low yield of most of the crops, grown in the country, is
the use of unimproved, non-descript seed and that the growing of the
seed of improved varieties is one of the easiest methods of expanding
production. Further, it is recognised that the yield can be increased
by about 10 to 20% by use of improved varieties of seeds alone at
little or no additional cost. The P. E. O. in their Third Report
observed that the use of improved seed had received considerable
impetus in many areas as a result of project programmes and that in
several cases notable progress had been achieved in introducing new
and better varieties specially of cotton. But in a number of projects
"the programme had been of a limited character. There were also a
few cases where even though use of improved seed was already wide-
spread before the project started, very little work had been done to
provide even the supplies of nucleus seed needed to maintain the
quality of existing improved varieties. The P. E. O. further added
that in case of seed, supplies constituted a major problem because be-
sides timeliness and sufficient quantity, quality of seed was a major
consideration and suggested that the supply sources as well as the
channels of supply had to be very considerably strengthened, as with
the extension of N. E. S. pattern over the whole country and with
increasing awareness of the value of improved seed, the pressure on
the supply lines would continuously and rapidly increase.

6. The Ministry informed the Committee that it was proposed to
establish for each block one seed multiplication farm so that larger
supplies of seeds could be made available and that for stocking of
seeds in blocks and in villages, the co-operatives were being encourag-
ed to construct godowns under the Co-operative Development Plan.
The Ministry of Food and Agriculture had prepared a scheme for
establishing seed multiplication farms during the Second Five Year
Plan. The State Governments had been requested to organise such
farms with financial assistance from the Centre. The intention was
that in each of the ultimate 5,000 blocks which will be created all
over the country by the end of Second Five Year Plan, there should
be a seed multiplication farm of at least 25 acres in each block area.
Where it was found more convenient to locate a farm of hundred acres:
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for four continuous blocks, the State Governments had been advised
40 do so. At a recent conference of Agricultural Ministers which was
held at Mussorie the need for completing the establishment of seed
multiplication farms within the first three years of the Second Five
Year Plan was stressed.

7. The representative of the Ministry further informed the Com-
mittee that the scheme of establishing seed multiplication farms will
only provide for the initial multiplication of the nucleus improved seeds
and the problem of storage, distribution and further multiplication of
seed by the farmer had yet to be tackled. He further added that this
.could be done either through co-operatives or through decentralisation
and making each village a unit of seed multiplication and that the
question was being further examined.

8. The Committee, while appreciating the progress made in the
use of improved seeds, feel that full advantage does not appear to have
been taken of increasing the agricultural produce by providing improv-
ed varieties of seeds in all the areas covered by the development pro-
gramme, as adequate arrangements have not so far been made for mul-
tiplying the improved varieties of seed to keep pace with the increasing
.demand. The Committee, therefore, recommend that the arrange-
ments proposed for establishing seed multiplication farms should be
expeditiously completed and the Ministry of Community Development
should devise suitable methods in consultation with the Ministry of
Agriculture for procuring and providing adequate supplies of improved
seeds to the farmers in time according to need in all the areas covered
by Community Development and N. E. S. Blocks. The Committee
also recommend that the question of making each village a unit of seed
multiplication should also be settled expeditiously. Here the Com-
mittee would also like to add that the efforts to increase production
by intense research and provision of improved seeds should not be
confined to principal crops like rice, wheat and sugar-cane only but
they should also be extended to other crops like millet, ragi, bajari etc.

C. Seed Storage facilities

9. The Ministry informed the Committee that the Co-operative
societies were being encouraged in the project areas to construct
godowns for stocking of seeds under the co-operative development plan.
The representative of the Ministry further informed the Commitgee that
the question was recently taken up with the different State Governments
in the discussions which the Planning Commission held in connection
with increasing the agricultural production and the State Governments
were told that it was contemplated to have one godown for 30 villages
depending on the size of the villages and the turn-over in addition to
a warehouse and marketing organisation for each block.

. 2206 L.S.—2.
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10.  The Committee feel that the construction of suitable godowns
for the storage of seeds in villages or blacks is very essential as in the
absence of proper godowns the storage and distribution of seed on
scientific lines is not possible. The Committee, therefore, recommend
that this matter should be given priority in view of its importance in
stepping up the agricultural production and immediate steps should be
taken for providing necessary seed storage facilities in villages and
blocks so that timely supply of improved seed is guaranteed to the far-
mers.

D. Chemical Fertilizers

Il1. The P. E. O. in their Third Evaluation pointed out that the
most notable advance in the project period had been in respect of the
use of chemical fertilizers. This was an improvement which was not
widely known to cultivators in most parts of the country. It had how-
cver gained general acceptance of cultivatdrs and was on the way to
becoming an established practice over large areas. The P. E. O.
suggested that now that fertilizers were used extensively. the need for
research in soils to determine their fertility leveis and their fertilizer
requirements was urgent.

12.  The representative of the Ministry inforrned the Committee
that the Ministry of Food and Agriculture had taken steps to establish
regional soil testing laboratories which are equipped with the latest
equipment supplied through American aid and there were ten such
laboratories in the country. The represcntative further added that as
soon as these laboratories were properly equipped, the Director of
Agriculture will issue instructions to all the Village Level Workers
intimating the procedure to be followed as regards sending of soil
samples for test. While this is a good beginning, the Committee sug-
gest that a careful appraisal should be made to ascertain the actual
requirements of such laboratories in difierent areas and the number
of these laboratories multiplied according to the assessed needs.

13. The Committee feel that full advantage of chemical fertilizers
can only be derived when the farmers know properly about the dose of
fertilizer for each crop and the method and time of applying it and
the type of soil where it is most suited. The Committee, therefore.
recommend that to avoid the disastrous effects of the wrongful use of
chemical fertilizers, the farmers should be convinced by the technique
of demonstration, the correct use of chemical fertilizers, according to
the nature of soil in different areas and that the multi-purpose co-
operative societies should be made responsible for purchasing, trans-
porting and storing the recommended fertilizers and supplying the same
on shog term credit to farmers so that timely supply is guaranteed to
the farmers without any difficulty.

The Committee also suggest that the research on fertilizers should
be intensified for the purpose of ascertaining different varieties of
fertilizers required for different types of soil; the proportion in which
the different fertilizers should be mixed to achieve best results etc.
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The C. P. A, should also exercisc a general check to sce that there are
adequate facilities in the Blocks for storage and distribution of ferti-
lizers to ensure their timely receipt by the farmers.

14. The Committee understand that in the U. S§. AL, it had been
found that indiscriminate use of chemical fertilizers had in several
cases resulted in bumper crops for the first few years. after which the
land was exhausted and the yield of crops dropped suddenly. The
Committec suggest that this point should be caretully examined and
adequate and authentic  data obtained from the UL S, A and other
countries with a view to avoiding similar mistakes here.

E. Manures

5. The P. E. O. in their Third fvaluation Report pointed out
that in sharp contrast to the success of chemicai  fertilizers was the
experience with such improvements as the use of compost manure and
green manure.  Large number of compost pits were undoubtedly be-
ing rapidly dug. but at a few places it can be said that the practice had
taken root.  The experience with green manuring was more or less
similar.  The P. E. O. suggested that in view of the ditliculty of carry-
ing the refuse to the pits which are often  located at a distance from
the cuitivator’s house. the use of labour saving devices. by which the
labour involved in composting was reduced. might creatly Improve
the chances of success ot that practice.  The ¢

» Committee suggest that
the C. P. A, should make cfforts to find oui how this problem was

being tackied n other countries and thus benetit by their experience.

16. The representative of the Ministry informed the Committee
that labour saving devices were more hikely to succeed in operations,
like water lifting, inter-cuiture, threshing and processing of agriculture
produce than for compost pits.  So far as the question of discouraging
the burning of cow-dung as fuel was concerned, the representative of
the Ministry informed that they were encouraging fuel plantation in
cach village on common ground. The Committee suggest that the
P. E. Q. should assess the measure of success achieved in this respect
and indicate the extent of cow dung saved for manure. as a result of
this drive.

17. The Committec understand that the proper manuring of crops
is only next to irrigation in its ability to increase the yicld per acre and
that the minimum additional yield on this account may safely be
placed at 25 to 30%. In the case of irrigated crops, the extra yield
resulting from the use of manures is still morc. The Committee,
therefore, feel that the supply and use of manure should receive utmost

attention to step up agricultural production and recommend as
under: —

(i) The burning of cattle dung should be discouraged and
arrangements made for supply of alternative fuel in the
villages;
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(ii) The composting of farm refuse and cattle shed wastes
should be given more attention and farmers should be
taught the proper method of composting by demonstra-
tions in the villages by making proper and full use of
all compost pits already dug in the villages;

(iii) The utilization of liquid manure should be demonstrated
and encouraged;

(iv) Green manuring should be encouraged by supplying
green manure seeds and seedlings at concessional rates
and by teaching the farmers the technique of growing
green manure crops and using them as manure. The
sub-Committee of the Estimates Committee, which
visited Etawah Pilot Project, found that the use of green
manure was made very much popular in the Project
area by occular demonstration to the farmers the use
and utility of green manuring with the result that every
village in the Project area was growing green manure
crops. Parties of peasants from other areas should
be deputed to see this experiment;

(v) Construction of Community Cattle sheds on the outskirts
of the villages may be encouraged and the compost
pits may be dug near such sheds to avoid carrying of
cattle refuse to long distances. This will also help in
keeping the houses neat and sanitary; and

(vi) The Committee further suggest that a special study should
be undertaken by a team of experts to ascertain the
exact extent of contribution towards increased food
production by each element such as improved seeds,
use of fertilizers, improved implements and improved
methods of cultivation etc.

F. Chemical Pesticides

18. The P.E. O, in their Third Evaluation Report, indicated that
the use of chemical pesticides had also been increasingly popular in
many projects and their usefulness was being appreciated. The main
difficulties, preventing their use on a more extensive scale, were either
ineffectiveness of pesticides recommended against the pest or disease
or the cost of spraying equipment. The P. E. O. recommended that
for ensuring acceptance of plant protection measures which require
extensive equipment, assistance to the cultivators either in the form of
loans for purchase of such equipment or making available spraying
equipment on hire would have to be provided on a continuing basis.

19. Plant disease and insect pests are responsible for considerable
loss in the agricultural production. The loss of grains in the storage
alone is supposed to be about 10% and the loss in the fields is est-
mated to be equally great. In view of the importance of plant protec-
tion, therefore, the Committee suggest that the recommendation of the
P. E. O. in granting either loans to the farmer or making available the
spraying equipment on hire should be given effect to on an extensive
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scale and suitable pesticides and their method of application in differ-
ent areas and for different crops should be evolved after due research

and their use should be made popular by demonstration methods in
the villages.

The Committee also suggest that the feasibility of the Panchayats
or co-operatives taking up this work for the whole village like the
Malaria squads should be carefully examined. -

G. Improved Implements

20. The P. E. O. in their third Evaluation Report observed that in
case of improved implements, the achievements even in the few areas
where there had been an effective programme could only be consider-
ed moderate. First, the number of implements which were real
improvements over traditional implements used by the cultivators was
very small. Secondly, educating the cultivators in the use of improved
implements was only half the job, perhaps less than half the job. An
equally important job was that of training the village artisan in the
ways of making improved implements and providing assistance for the
establishment of the implements industry. Unless improved imple-
ments were made available locally and could be repaired by the village
blacksmiths, their adoption by the cultivators was bound to be slow.

This was an instance where agricultural and industrial extensions were
closely interlinked.

21. The representative of the Ministry informed the Committee
that many State Departments of Agriculture had Agricultural Engi-
neering Wings which were meant to carry out research on agricultural
implements. The Central Government had also established at the
LLA.R.L. division an agricultural engineering wing to undertake
research in that direction. Besides, the Pusa Institute had collected
various kinds of implements from all over the country and they had
supplied specimens to the State Agricultural Engineers for trial and
report. A survey was also organised recently by the Indian Council of
Agricultural Research in most of the States and the results of the same
would be made available in the course of next few months. It was
then proposed to appoint committees to thoroughly study the problem
and specialise on different types of equipment. The representative
further added that knowledge regarding the needs of implements was
very poor and what had been achieved in the past by way of improv-
ments was very little. In different parts of India there were different
types of implements, but the knowledge of those implements was very
often unknown to others. Regular exchange of information and the

trial of those implements may itself lead to a very rapid manufacture
of a few useful implements in the States.

22. So far as the programme followed in the Community Deve-
lopment and N.E.S. areas was concerned, the representative of the
Ministry informed the Committee that the implements which were less
frequently required by the farmers and which were expensive were
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owned by a co-operative and hired out to the cultivators, both mem
bers and non-members. For implements which were commonly
required and were costly, loans were advanced for purchase of such
implements. Till now implements worth Rs. 2-67 lakhs were distri-
buted in the Community Development and N.E.S. areas.

23. The Committec note that the farming imglements in common
use in the country are still mostly the indigenous type which are neither
cflective nor suited to the nceds of modern agriculture and that only
disjointed efforts have so far been made to improve the farmers’ old
armoury of implements. The use of improved implements saves time,
labour and money and increases the yield. So. it should form an
integral part of Agricultural Development Programme.

24. The Committee agree with the view of P.E.O. that the ques-
tion of introducing improved implements is closely inter-related with
the question of repair and maintenance facilities and the supply of
spare parts on the spot. The Committee. therefore. recommend that:

(i) The training of village blacksmiths and carpenters in the
repairs and maintenance of improved implements
should be simultaneously arranged in  Training-ctin-
Production Centres in each Block.

(ii) For manufacture of implements of non-mechanical type
like Olpad threshers and Mankapuri Cultivators, rurul
workshops on the lines done in Mahewa Block in Pilot
Development Project. Etawah may be started in each
Block.

(ii1) In this connection the Committee reproduce below the
observations of its sub-Committee which visited Pilot
Development Project. Etawah: —

“The sub-Committee visited the rural workshop of the Block
which trains young blacksmiths and carpenters of the neigh-
bouring villages in making improved implements. The
trainees were not paid any stipend but were paid time wages
ranging from Rs. 1/4/- to Rs. 1/12/- per day out of the
sale proceeds of the implements made. The raw material
was supplied by the Co-operative Union and the finished
products were also taken over by the Union for sale in the
villages. The implements made are of non-mechanical
nature like Olpad threshers and Mankapuri Cultivators. No
elaborate equipments are provided but only such tools are

used as far as possible which are available with ordinan
blacksmith™.

Peasant parties and block officials should be encouraged to visit
such places and workshops.

(iv) Co-operatives should be encouraged to undertake the
manufacture of implements of simple design like chaff-
cutters, paddle threshers, rice land weeders, etc.
sell the same to the cultivators at reasonable price. S0
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far as the implements which are expensive are concern-
ed the co-operatives may own such implements and
supply the same to the cultivators on hire.

(v) The results of research garried out in the matter of improv-
ed agricultural implements or in other fields of agricul-
ture should not be kept contined to the research centres,
but should be widely published to bring it to the notice
of all concerned down to the Village Level Workers
who can examine their applicability in the villages of
their circles.

(vi) Implements may ditfer in usctulness in different areas due
to the difference in soils and that in crops research to
determine proper types for particular  arcas  or  soil
conditions should be speeded up.

(vii) The Commtttee are glad to know that some attempts,  are
being made in iy direction by the Indian Council of
Agricultural Rescarch which has started issuing for
cach crop and each special recommendation a pamphlet
or bulletin which is made available to the B.D.Os.,
Extension Officers and the Village Level Workers.

The Village Level Workers should be taken by rotation to the
rescarch stations under the Agriculture Ministry for
personal observations, so that the advantages of modern
technology may be brought home to them.

(viti) The help of Japanese and Chinese Agricultural Engineers
may be enlisted in designing proper types of improved
implements suiting different  parts  of the country
according to the nature of soil. crop and other
conditions.

H. Consolidation of holdings

25. The Fourth Development Commissioners’ Conference held in
May, 1955, observed that the consolidation of holdings was an essential
factor for bringing about a systematic long-term improvement of the
rural economy in general and of agriculture in particular. It recom-
mended that the arca of planning for cogsolidation work should not be
confined to exchanging of bits of land but should be comprehensive
and bring in its orbit other aspects of village life, namely. laying of
village roads. educational planning, grazing grounds etc.

26. The Fifth Development Commissioners’ Conference held in
May, 1956, again, emphasised the importance of consolidation _of
holdings and recommended that it should be taken up at the earliest
possible stage preferably at the pre-N.E.S. stage and that the unit of
area for planning consolidation should be a block or a Tehsil as it was
more convenient. It further suggested that the consolidation plans of
Punjab and Uttar Pradesh should be circulated to all State Govern-
ments for their information and guidance.
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27. The representative of the Ministry informed the Committee
that it was a matter where the main difficulty was administrative rather
than any thing else. The Punjab and U.P. had made considerable
progress, particularly Punjab, m that direction. The consolidation
work was of a highly technical nature and required trained technical
personnel for that. Today, there was no machinery particularly in
the permanently settled areas which could be used for that purpose.
The State Governments were appreciative of the need but it could not
be said by what particular date the consolidation of holdings all over
the country would be possible. The representative further added that
in the Adivasi area of Hazaribagh where there were very small hold-
ings, consolidation was tried as D.V.C. extension experiment. It was
quite successful. It was intended that the State Governments should,
as far as possible, put through this work at the pre-N.E.S. stage so that
when a block was started, the land lay-out was already planned. There
was a provision of Rs. 4:6 crores by the State Governments for con-
solidation work and there was no provision of assistance by the Centre.
The Committee are of the opinion that some form of assistance frem
the Centre is likely to expedite the work of consolidation of holdings.
The possibility of rendering such assistance should be sympathetically
cxamined by the C.P.A.

28. The Committee do appreciate the practical difficulties involv-
ed in effecting the consolidation of holdings. These difficulties will
have to be faced and solved sooner or later, and the sooner it is done the
better. The Committee, therefore, recommend that the experience
gained in Punjab and Uttar Pradesh and in the Adivasi areas of Bihar
should be fully utilised and the work of consolidation of land holdings
expedited in other States also. The feasibility of making consolida-
tion a condition precedent to the allotment of N.E.S. block in a parti-
cular area might also be examined. In view of the benefits accruing
from an area being brought under an N.E.S. block, there is a pressing
demand for introducing the programme. This should be taken
advantage of, to give an impetus to the process of consolidation. If
consolidation of holdings precedes the N.E.S. blocks, this will have a
distinct advantage inasmuch as it would not be necessary to - change
the alignments of roads etc. |

1. Co-operative Farming

29. The Director, P.E.O. informed the Committee that a study of
the working of co-operative farming was undertaken by his organisa-
tion at the instance of the Planning Commission and that the recom-
mendations were also made available to land reforms panel and the
members of .the Planning Commission. The picture in the report was
a balanced one in that some farms were found to be successful and
some were not. Roughly the proportion could be said to be fifty fifty.
The report was based on a small survey of 22 co-operative societies
which had been in the field only from one to three years. The Direc-
tor, however, added that for the sucoess of co-operatives in the field of
co-operative farming it would need considerable effort and work and.
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considerable education of the people, especially the cultivators
themselves.

30. The rcpresentative of the Ministry informed the Committee
that there were about 1200 co-operative farming societies functioning
in the various parts of the country. The Committee suggest that the
P.E.O. should take up a study of all these 1200 societies to come to
more useful conclusions. This could be achieved by a phased pro-
gramme spread over a period of two to three years. The number of
co-operative farming societies that were propused to be established
during the current year was 500 in the Community Development and
N.E.S. areas and ultimately the target was to establish 3800 such
societies in the Project areas during the Second Five Year Plan. The
representative further added that the different types of societies were
stil! being experimented upon. The Planning Commission had under-
taken an intensive study of selected co-operative societies and they had
now laid down the lines on which the experiments were to be made.
There was no one type yet finalised because there were various levels
of development in different parts of the country.

31. The Committee feel that in this country where there are very
large number of farmers with uneconomic holdings in almost all the
States the importance of establishing co-operative farming societies is
very great. This importance, however, does not seem to have been
fully realised, as the progress made in this direction has been extremely
slow. The Committee understand that China has achieved consider-
able success in the field of co-operative farming where 85% of the
land is said to have been brought under co-operative farming. The
circumstances there are, no doubt, different from those obtaining in
this country. All the same, the Committee do feel that this is one
field where we might try to benefit from the experience gained in
‘China, and introduce co-operative farming on an extensive scale,
particularly in areas where the number of uneconomic holdings is large.
If the advantages accruing from the system are properly brought home
to the peasants, the Committee have no doubt that necessary co-
operation will be forthcoming. The Committee hope that the delega-
tion of Agricultural Experts and those who were deputed to study
.co-operation in their recent visit to China will be able to offer useful
and practical suggestions in this field as well as in the field of increas-
ing agricultural production.

J. Fruits and Vegetables

{a) Production:

32. The Fifth Development Commissioners’ Conference held in
May, 1956, recommended the expansion of vegetable and fruit culti-
vation so as to provide each person with six ounces of fruits and
vegetables everyday.

33. The representative of the Ministry informed the Committee
that the present per capita prodyction of vegetables was estimated at
about a little over two ounces and that in some of the blocks where
work was started in October, 1952, the surveys indicated that there
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had been an increase of per capita production by another two ounces
over the period of roughly about 34 years. Encouragement was given
to produce more fruits and vegetables in the blocks by supplying seeds
and starting kitchen gardens by Social Education Organisers and
women workers and it was expected that in about eight years’ time the
target of six ounces of fruits and vegetables per person per day may be
realised. The representative further added that the Ministry of Food
and Agriculture had a scheme for assisting the development of horti-
culture and for that they would grant loans up to Rs. 350/- per acre
and a small amount would also be given in the shape of subsidy for
fruit plants. So far as the development of horticulture in C.D. and
N.E.S. Block was concerned, the Village Level Workers were instruct-
ed to organise production of vegetables and fruits. There was a pro-
gramme of kitchen gardens in Bengal and a systematic programme of
development of fruits and vegetables in Bihar. In some of the tribal
areas where there were hardly any fruits and vegetables before, a very
considerable headway had been made. The programme was that each
family must have one lemon plant, one or two banana plants and one
or two'papita’ plants in addition to a few vegetable plants in the back-
yard, and thus encouragement of individual production as well as
organised production was proposed.

34. Research on nutrition and health has clearly and unequivocal-
ly established that adequate daily consumption of fruits and green
vegetables is indispensable for good health. The importance of in-
creasing the production and daily consumption of fruits and vegetables
cannot, therefore, be over-emphasised. In this connection, the sub-
committee of the Estimates Committee that visited Rajgangpur N.E.S.
Block, in Orissa were very favourably impressed by the mid-day fruit
meal scheme for children in village schools. The scheme was that the
land attached to the village schools should be utilised for growing
fruit trees which can be looked after by the teachers and the children
themselves and the necessary manure can be provided by the village.
It is intended that within the Second Plan period each school should
have sufficient number of fruit trees so as to be able to provide a
“Fruit Meal” to every student on each working day in the year. The
Committee recommend that this scheme should be given very wide
publicity and introduced on an All India basis.

(b) Marketing.

35. The representative of the Ministry informed the Com-
mittee that the question of marketing the surplus production of
fruits and vegetables from the villages was a very sgrious question.
Experience in that direction was that in some places where there was
rapid progress, further development was checked because the prices
had slumped as there were no marketing facilities. It was, however,
expected that with the general development of marketing that was
envisaged during the Second Five Year Plan through the system of
co-operative marketing, there would be improvement in that direction.
Co-opérative marketing is a field where rapid strides will have to be
taken in order to give full advantage of the increased production to
the common man. ,
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(c) Preservation

36. The representative of the Ministry informed the Com-
mittee that many States had set up small peripatetic parties
which went out with canning and drying equipment in the areas for
training the people in that industry. In some other places two or three
blocks joined together in purchasing equipment for canning and dry-
ing and established a centre where the farmers could bring their pro-
duce for the purpose. The representative further added that the work
would receive fillip with the coming in of Gram Sevikas who were
trained in that kind of work.

37. The food habits of people in the villages throughout India are
defective in that they do not include fruits, vegetables and milk in
quantities needed for a well balanced diet. The Planning Commission
has indicated that the present consumption of fruits per head per day
in India is only 15 ounces and that of vegetables even less, whereas
according to nutrition experts three ounces of fruits and ten ouiices of
vegetables per day are necessary for a balanced diet. The Committee,
therefore, recommend that the expansion of production of fruits and
vegetables should receive a priority in all C.D. and N.E.S. Blocks in
the following ways:

(i) Co-operative nurseries should be set up for the supply of
reliable seedling, grafts and seeds as it was done in the
Mahewa Block of Pilot Development Project, Etawah
in Uttar Pradesh;

(ii) Standard plans for setting up kitchen gardens should be
prepared and supplied to those who wanted to set up
such gardens;

(iii) Supply of proper manure and garden implements at
reasonable price should be arranged through co-opera-
tives or the block authorities;

(iv) Demonstrations of proper technique of growing, manuring
and irrigation of fruits and vegetables recommended
for a particular area, should be arranged. This can be
done by encouraging youth clubs in the particular area
to have demonstration pilots like those in Pilot Deve-
lopment Project, Etawah, (U.P.). Young farmers
should be encouraged to grow fruits and vegetables by
improved methods and implements side by side with
the old methods and techniques to differentiate between
the two ways;

(v) Improved local varieties should be given preference and
necessary training should be given for the control of
insect pests and diseases affecting fruits and vegetables;

(vi) Satisfactory co-operative marketing arrangements should
be made to dispose of the surplus produce in a most
orderly and remunerative manner; and

(vii) Training for the preservation of fruits and vegetables and
preparing jams, jellys and preserves, etc. should be
given in the Production-cum-Training Centres which
are being specially set up for the purpose.



II. IRRIGATION, RECLAMATION AND SOIL CONSERVATION
A. Introduction

38. Importance of irrigation is too well-known to need any empha-
sis in the existing state of Indian agriculture. Agriculture in India
‘mostly depends on rains which are generally confined to a period of
3 to 4 months in the monsoon season. Even during that period some
parts receive too much of rain and some very little with the result that
floods destroy the crops in some parts, whereas in some, drought
affects the crops. In order, therefore, to reduce the dependence of
agriculture, on the vagaries of the monsoons, proper provision of irri-
gation facilities on an extensive scale is essential. Importance of
large scale irrigation has been fully realised and large river valley
schemes have been developing. The progress in minor irrigation is,
however, not satisfactory, especially in arid areas where the need is
greater. . This will be clear from the following brief review of Irriga-
tion given by the Administrator (C.P.A.) at the Fifth Development
Commissioners’ Conference:

“Large scale irrigation programmes are, of course, going on.
In minor irrigation, however, we have shortage of engineers.
Again, engineers in the States are proving extremely diffi-
cult to be brought into the picture for full co-ordination
and therefore we cannot make very substantial headway in
the field of minor irrigation. In fact, one of the heads under
which we have had grave deficit inspite of availability of
funds and inspite of the high priority that has been given to
it, is minor irrigation.”

B. Irrigation in Community Development Programme
(a) Provision for irrigation in C.D. and N.E.S. Blocks

39. The Planning Commission made the following provision for
irrigation in the programme of Community Development:

“The programme visualises provision of water for agricul-
ture through minor irrigation works e.g., tanks, canals,
surface wells, tube-wells etc., the intention being that at
least half of the agricultural land, if possible, be served with
irrigation facilities.”

40. The provision for irrigation and reclamation in each of the
Community Development and N.E.S. Blocks under the revised schem-
atic budget during the Second Five Year Plan is rupees 4 lakhs and
1 lakh respectively.

14
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(b) Progress in irrigation

. 41. Upto the end of March, 1956 the progress made has been as
follows : —

e————————— e e £ £t 1 sk 14 et e

Expenditure Additional area

upto breught under
C.D./N.E.S. Blocks 31-3-1956 irrigation
Community Progress (1952-53 series) 4°54 crores 9.88 lakh acres
Community Development Blocks 76 136 »
(1953-54 serices).
Community Desclopment’Blocks 63 219,
(1955-56 series).
N.E.S. Blocks (1953-54 series) 64 372,
N.E.S. Block (1954-5$ scries) ‘64 2°11 »
N.B.S. Blocks (1955-56) 13 =76 ”»
ToTAL 734 20'02

42. Development of irrigation through co-operation is another
significant achievient of the minor irrigation programme in the Com-
munity Projects. During the past five years a number of irrigation
co-operative societies have sprung up in the Godavari Districts of
Andhra. In North Gujerat and Punjab also lift irrigation co-operative
societies and tube-well irrigation societies have been formed on a small
scale. These societies should be encouraged in other areas also.

(c) Shortage of Technical Personnel

43. The P.E.O. in the Third Evaluation Report pointed out that
the main role of the project agency in the field of irrigation has been
one of making available loans for construction of wells, purchase of
pumping sets or similar small means which the cultivators could them-
selves undertake. Where possibilities of extension of irrigation faci-
lities through these means were good and where the cultivators already
appreciated the advantages of irrigation, outstanding progress had
been achieved. However, the experience of construction of small
irrigation works by the project agency itself had not been very
encouraging and it appeared that with the very limited technical skill
and organisation available with it, the project or block agency was
not well equipped for undertaking construction of even small works.

44. The representative of the Ministry informed the Committee
that the difficulty of providing technical personnel for minor irrigation
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works had not yet been fully solved. The present shortage of the staff
of civil overseers in the Community Project areas was of the order of
about 174; and 1069 were in position just now. In the country as a
whole the shortage was expected to mount upto 8000 overseers and
400 graduate engineers. To meet the shortage of all kinds of civil
engineering personnel, the Engineering Personnel Enquiry Committee
set up by the Planning Commission, enquired into the shortage of the
technical personnel and had made out a plan of Rs. 10 crores. It was
expected that the short term courses which had been recently sponsored
by the Ministry of Education will at the moment meet the shortage to

some extent.

45. Here, the following unsatisfactory features brought out by
P.E.O. in their Third Evaluation Report deserve special notice:—

“It will be recalled that areas which were to receive irriga-
tion through large projects like river valley schemes and
tube-wells, were given preference at the time of selection of
the first series of Community Projects. It was felt that
availability of technical advice and financial aid through the
project agency at a time when irrigation was becoming
available would make possible quicker and more efficient
utilization of irrigation supplies and would also help in more
rapid development of agriculture in the areas concerned.
However, in a number of such Community Projects which
have been studied by the P.E.O., irrigation from these
sources has not yet actually become available, so that the
Community Project phase will end before the irrigation
supplies begin, and the benefits expected from application
of intensive technical and financial aid from the project
simultaneously with availability of irrigation waters will not

be realised.”

46. This failure of synchronisatien in such an important matter is
rather unfortunate. The Committee suggest that all the concrete cases
of this nature should be carefully looked into by the High Power Com-
mittee recently set up, so that suitable action may be taken to avoid
a recurrence of this nature in future.  The Committee also suggest
that a reasonable extension to the period of duration of the Blocks

might be given in acute cases of this nature. .

_ (d) Total area brought under irrigation

47. To a question of the Committee as to what area needed irriga-
tion facilities in the various Community Projects/Community Develop-
ment Blocks and N.E.S. Blocks as on 2nd October 1952 and how
much of that was brought under irrigation upto 31st March 1956, the
representative of the Ministry informed the Committee that the figures
were not readily available. The Committee consider it unfortunate
that C.P.A. should not keep itself equipped with such important
statistics, necessary for correct assessment of the position and proper
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planning. Figures of area brought under irrigation in 1952 series of
blocks and in the Community Development and N.E.S. Blocks from
1952 till 31st March, 1956 were as under:

Area biought urder

irrigation.
1952-53 series of Blocks 99 lukh acres.
Community De clopment N.E.S. Blocks
fiom 1952 to 31-3-56. 20 lakh acres,

48. The representative further added that in the First Plan
7 million acres were brought under irrigation through major and
10 million acres through minor irrigation works, i.e., in all a total area
of about 17 million -acres was brought under irrigation. The broad
position at the end of the First Plan was that 20% of the land in the
cultivated area in the country was under irrigation. The intention
was to raise the overall irrigation area in the country from 20 to 50%
with the help of both medium and minor irrigation works.

(e) Water conservation

49, The P.E.O. in the Third Evaluation Report pointed out that
in areas where irrigation was already well developed, the potentialities
of the extension project were greater because there was considerable
scope for improvement in irrigation techniques in most of those areas.
It was a well-known fact that in many of the irrigated areas enormous
losses of irrigation water took place which could be prevented through
application of known techniques of water conservation like control of
seepage, systematic crop rotations and improved methods of water
application. That kind of extension work had not been attempted so
far. The Committee suggest that this work should now be undertaken
on a systematic basis in all the areas covered by N.E.S. blocks.

50. The Ministry of Community Development informed that steps
were being taken by the State Governments for conservation of water
by encouraging construction of ‘bundhis’ particularly in Rajasthan,
Vindhya Pradesh and other similar areas where much rain water was
fost.

51. The Fifth Development Commissioners’ Conference, held in
May, 1956 recommended that the State Departments of Irrigation,
Agriculture and Co-operation should take up this matter jointly and
that they should approach the extension staff for the purpose of
encouraging utilization of water for cultivation. The Committee hope
that no time will be lost in implementing this suggestion.

(f) Betterment tax on minor irrigation works

52. The Fifth Development Commissioners’ Conference, held in
~ May, 1956, considered the question of levy of betterment tax on minor
umngation works and recommended that where people’s contributions
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had been raised, the total amount of contribution should be deducted
from the taxable amount and the balance should be assessed on bene-
ficiaries. This principle was being followed with success in Bombay.

53. The representative of the Ministry informed the Committee
that the question of levying of the betterment tax on minor irrigation
works had been engaging the attention of the Ministry. The views of
the Planning Commission and of the Ministry were that minor irriga-
tion works of the better category should be subjected to the levy of tax
because in either case whether it was major or minor irrigation the
land value appreciated. In most of the States legislation already exist-
ed and there was provision for the levy of betterment fees on minor
irrigation works. It was expected that as soon as rules. under the Act
were framed in the various States, the question of levying the tax where
there was popular contribution will be duly taken into consideration.

54. The Committee regretfully note that even the survey of the
minor irrigation possibilities in the States has not so far been made.
The Ministry of Community Dcvelopment could not furnish informa-
tion as to what was the position in respect of irrigation in the Project
areas at the time the irrigation projects and blocks were started and
what is the position now in that respect. It could not, therefore, be
said precisely what the project authorities have been able to achieve
so far in that direction. The representative of the Ministry, however,
agreed that it would be desirable to have the kind of information that
the Committee suggested in the interest of long-term planning and that
now that things were getting settled, the Ministry would apply its mind
to that kind of problem and gradually collect the information with a
view to taking the minor irrigation programme in an intensive way in
the future. The Committee, therefore, recommend - that a proper
survey should be made to assess the requirement of areas with a view
to providing minor irrigation facilities suited to the area in a planned
way such as construction, repair and deepening of surface wells, con-
struction and repair of tanks, canals and kuhls; construction of tube-
wells; direct pumping from pcrenmal streams and- rivers; putting up of
diversion weirs on streams and nalas; and supply of oil engines, electric
pumps, persian wheels and other Lift irrigation appliances. The Com-
mittee further recommend that in case of small holders of land who
are not in a position to secure loan from the Government or to provide
irrigation facilities at their own cost, some arrangements should be
made for supply of water for irrigation to such people either directly
by the Government or through big land holders who have got irrigation
facilities by charging small reasonable rent.

C. Reclamation of land

55. The Programme Evaluation Organisation in their Third Eva-
luation Report pointed out that it was realised fairly early in the opera-
‘tion of community projects that execution of reclamation programme
through the Project Agency had distinct limitations and that in many
areas it would not be possible to utilise the provision made for it in the
Project budget. * So, in certain projects where reclamation possibilities
were limited, the provxslon under that head was diverted to other uses.
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Whenever some work had been done in that field, the projects’ function
had been mainly one of granting loans to cultivators. The P.E.O.
suggested that if small districts reclamation units were established in’
areas where there were considerable lands available for reclamation
then through coordination between those units and the Projects

Agency, benefits of mechanical reclamation could be made available
much more widely.

56. The Ministry of Community Development informed the Com-
mittee that in reclamation, progicss had to be necessarily slow, in view

of the fact, that areas available for reclamation were rather limited due
to natural causes.

57. The representative of the Ministry of Community Development
informed the Committee that a general broad picture of what had been
reclaimed in the Community Development and N.E.S. Blocks as com-

pax('jed with what had been reclaimed all over India was available as
under:—

Area recliimed : ndia averate
planned for corre s-
ponding area and

correspondin 7 period
1. 1952-53 series of C.D. Blocks

in over 3 years. 3°74 lakh acres. 2°2 lakh acres
2. 1953-54 series of C.D. Blocks

in 2 years. o, 5 0S4 5
3. 1953-54 series of N.E.S. Blocks

in 2 years. 35 4 27T 4y

58. The representative further added that the general experience
was that maximum reclamation took place in the third year. In the
first year the reclamation was somewhat low because that year was
spent in education and the organisation process.

59. The Committee understand that small and large areas of culti-
vable waste land exist in almost all parts of the country and that the
total area of cultivable waste land in India is about 98 million acres;
i.e., 16% of the land for which land utilization statistics are available.
The reasons for the land lying uncultivated are many. In some places
it is because the area is thinly populated or may have gone out of culti-
vation because of the growth of weeds and other pernicious grasses.
In others it may be because of erosion, accumulation of deleterious
salts that might have made the soil unfit for cultivation, the march of
desert and water logging. So the problem of land reclamation in
different areas varies and it is very necessary that proper assessment
should be made for each area and necessary action taken in the light
of the nature of the problem. The Committee, therefore, recommend
that some machinery should be devised to collect proper statistics of
different areas and concerted action should be taken tc tackle this

2205 L.S.—4
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problem. The Committee agree with the views of the P.E.O. that for
mechanical reclamation, small district reclamation units may be
formed in areas where there was land available for reclamation.
Where large tract of reclaimable land is available, the feasibility of
starting large State farms might be examined and vigorously pursued.

D. Soil conservation

60. The Programme Evaluation Organisation in their Third Eva-
luation Report pointed out that the project agency had so far been
able to do very little in the field of soil conservation. Its achieve-
ments were confined to grant of loans for bunding, terracing, etc., in
a few areas. The main limitations to the progress in the field were
lack of (i) organisations at the State level (ii) approved techniques
suitable for application in the field and (iii) trained personnel. The
P.E.O. suggested that in promotion of such measures as contour-
bunding, terracing, strip cropping and rotation of crops, the project
agency can play a most useful role in that the project agency was the
most suitable both for demonstration of techniques and for providing

financial assistance to the cultivators.

61. A sub-committee of the Estimates Committee that visited
Pilot Development Project, Etawah (Uttar Pradesh) noticed that good
work in the field of soil conservation was being done in Bhagyanagar
Block. Two workers of the Block were sent to Sholapur for train-
ing in the technique of soil conservation for a period of 4 months.
With the help of these trained men the Project staff surveyed the area
and made the plans for guidance of the cultivators in various operations
like gully plugging, contour-bunding, strip cropping and growing of
soil texture building crops. The cost of operation came to about
Rs. 25 to Rs. 30 per acre and was entirely borne by the cultivator
himself. Loans were granted by the Government to the cultivators
and a subsidy of 33% was given only in case of pucca constructions.
The work now covers more than 4000 acres in 14 villages of the

Project.

62. The Committee feel that if work was tackled in other blocks
on the lines it has been done in Pilot Development Project, Etawah,
much progress could have been achieved by now. The Committee,
therefore, recommend that in areas where heavy erosion has thrown
out of cultivation immense areas on the banks of rivers or in hilly
tracts where erosion is a very serious problem, special efforts should
be made to conserve land. Incidentally it may be mentioned that
where landless labourers are avajlable in abundance they may be
willing to reclaim such eroded land if it was allotted to them free
and assistance was given to them by way of cattle, seed, manure
etc. for brining under cultivation the land which could have otherwise
been lost. The Committee suggest that concentrated efforts should

be made in this direction.



III. ANIMAL HUSBANDRY
A. Introduction

63. Closely connected with the work of agricultural development
is that of animal husbandry. The agricultural economy of India
depends to a great e